
Written Answers AGRAHAYANA 3, 1900 (SAKA) Re. Dis. on 
prices of ATi- cultural P'roducts 

year 1977-78 and 1978-79 upto 31st 
October, 1978; and 

(b) the reasons for which the 
decision to allow foreign nationals 
and non-resident Indians to pay hotel 
bills in rupees was taken? 

THE MINISTER OF FINANCE 
(SHRI H. M. PATEL): (a) Information 
is bein~ collected and will be laid on 
the Table of the House. 

(b) The system of compulsory pay-
ment of hotel bills in fqreign exchange 
by foreigners and non-resident Indians 
was evolved in the context of the then 
f'lVisting dilference in the official and 
unofficial rates of exchange for the 
rupee anci the consequent seop(' for 
malpractices. It is felt that, in the 
chnnged circumstances and with a vi€"1V 
to en('ouraging the growth of tourism 
and the tourist industry, it is no longer 
necessary to continue the system of 
payment of hotel bills by foreigners in 
foreign exchange. 

AccumulatiOn of Stock of eXportable 
garments with Ilandioom producers 

and Garment Makers 

985. SHRI M. KALYANASUNDA-
RAM: Will the Minister of COMMER-
CE, CIVIL SUPPLIES AND COOPERA· 
TION be pleased to state: 

(a) whether Government are aware 
that the stock of exportable garments 
has accumulated with the Handloom 
Producers and Garment makers in 
Southern India and they are being 
put to great hardships because of 
the delay in announcing the export 
quota policy for 1979 by the Union 
Governmen~; and 

(b) if so, the details thereof and 
Government's reaction thereto? 

THE MINISTER OF STATE IN THE 
MINIS'!iRY OF COMMERCE AND 

. CIVIL SUPPLIES AND COOI~ERA· 
TION (SHRI ARIF BEG): (a) and (b). 
The quota distributio:1 policy f')r the 
quota year 1979 has already been an-
nonuced on 2-11-1978. According to the 

policy, the applications for quota allo-
cation will start to be received from 
7-12-78. The accumulation 01 stocks of 
('x portable germents with the handloom 
producers and garments mqkers in the 
Southern India had not resulted from 
delay in announcing th, uota polley 
for 1979. However, the stocks of ex-
portable garments with the handloom 
prodUcers and garment makers in the 
Southern India can be offered for con-
sideratiun against quota for the year 
1979. 

12 hI's 

RE. DISCUSSION ON PRICl!'.S OF 
AGRICULTURAL PRODUCTS 

MR. SPEAKER: Papers to be laid 
on the Table. 
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MR. SPEAKER: I will consider 
that. There is a Call Attention. 
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MR. SPEAKER: You kindly send 
a motion. I will consider that. I will 
place it before the Business Advisory 
Committee. 


